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LIST OF BUSINESS
Wednesday, April Ol, 1998/Chaitra 11, 1920 (Saka)
2.00 P.M.

QUESTIONS

Questions as entered in separate list to be asked and
answers given.

SPECIAL MENTION (RULE-287)

Matters to be raised by Members as given in separate
list.

MOTION

Shri Deep ChandBandhu to move -

"That this House agrees to the Second Report
of the Committee on Government Assurances
presented to the House on 31.3.1998".
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Further discussion on the following motion moved by
Km. Purnima Sethi/Shri Rajesh Sharma :

"That this House expresses
its heartfelt thanks to the
Lt. Governor for the Address
which he has been pleased
to deliver to Legislative
Assembly on the 23rd March,
1998".
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